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SHR] MOHAN DHARIA: What I
have laid on the Table is only amend-
ment to the rules, It is not as if we
have laid some set of old rules on
the Table. Regarding the Hindi ver-
sion, 1 am teld -that if it ig from a
State and it is in the regional lang-
uage, the ‘Hindi version need not be
placed on the Table. However, I am
prepared to take it up with the Home
Minister.

MR, SPEAKER: I would like to dis-
cuss  with .the Home Minister. as to
whatsl;mudbnm.prouqdminmh

15e e e

KARTIKA 20, 1896 (SAKA)

S Sl Hra

tﬂm Laid 246
matters because this question comes
up now u-ua lglin m one :orm or.an-
other. = - . :
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SucarcaNE (CONTROL) AMENDMENT
» OrDmANcE, 1974 - -

'I'HE mNIS'I'BR OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION {(SHRI, SHAHNAWAZ
K,HAN.) A beg. -to lay. on- the
Table . copy  -of ' the -Sugarcane
(Qant.rol) Amendment Order,:- 1974,
(Hindi-and -English wersions) pub-
lished in Notification No. GSR 402(E)
in Gazette of India dated the 25th
September, 1974, under sub-section (6)
of section 3 of the Essential Commodi-
ties Act, 1955. [Placed in Library See
No. LT-8429|74].

SHRI JYOTIRMOY BOSU: The in-
creased sugar price has brought in a
huge amount as profit to the mill-
owners.. [ want to know whether any
portion of it-has. been passod on to
the sugarcane lrnwu's C T A

MR. SPEAKER: Now the Minister
is enly laying a-peper. K, he 'wants
any informstion, he: ean give notice
of - questipn: - - - o
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